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 Learned Counsel for the appellant has mentioned that the amount 

involved in this appeal i.e. Rs. 1,87,100/- has been included in the amount 

involved in the connected appeal bearing no. ST/30589/2019 which is 

pending consideration for today itself.  It is submitted that in view of the 

same the present appeal may be allowed to be withdrawn.   

2. Learned Departmental Representative has acknowledged that the 

amount prayed to be refunded in the present appeal is also included in the 

amount as was prayed to be refunded in appeal no. ST/30589/2019.  In 

view of the same and also keeping in view that same request with respect to 
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the refund claim Rs. 1,87,100/- was made before the Jurisdictional Officer 

by the appellant vide their letter dated 29.06.2017 and the authorities below 

have also considered the said refund claim has withdrawn.  In view of these 

observations the present appeal i.e. bearing no. ST/30590/2019 is hereby 

ordered as dismissed as withdrawn.   
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